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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL PRINCIPAL 

BENCH, NEW DELHI 

O.A. NO. 664 OF 2024 

IN THE MATTER OF: - 

DR. SHARAD GUPTA  …APPLICANT 

    VERSUS 

MINISTRY OF ENVIRONMENT, FOREST AND 

CLIMATE CHANGE & ORS.     …RESPONDENTS 

REJOINDER ON BEHALF OF THE APPLICANT TO THE REPLY FILED 

BY THE RESPONDENT NO. 5, UTTAR PRADESH POLLUTION CONTROL 

BOARD (UPPCB) 

MOST RESPECTFULLY SHOWETH: 

PRELIMINARY SUBMISSIONS: 

1. That all assertions made by the Respondent No. 5, Uttar Pradesh

Pollution Control Board (UPPCB) in its Reply Affidavit are completely

denied unless specifically admitted herein.

2. It is submitted that the geotagging photographs dated 14.03.2025

clearly depict heaps of legacy waste is still remaining on the landfill

site of Kuberpur, belying the Respondents claims.

Geotagging photographs of the Kuberpur landfill site dated 

14.03.2025 are marked and annexed hereto as ANNEXURE R-1 

(Colly). 

1388



3. It is also submitted that the Respondents No. 4 and 5 i.e. CPCB

and UPPCB in their Reply explicitly stated that the Respondent

no. 7, Agra Municipal Corporation has demonstrably failed to

furnish the requisite Compliance Status Reports concerning the

Directions dated 27.01.2021 and 26.05.2022 issued by the

CPCB for biomining of legacy waste and management of fire

incidents, respectively.

Moreover, it is further stated that the Respondent Municipal

Corporation has also failed to dispose of the segregated screened

waste generated through biomining, which was found stored at the

Kuberpur landfill site, in contravention of established protocols and

regulatory requirements.

It again draws the attention of this Hon’ble Tribunal to the

submissions made by Respondents No. 4 and 5, i.e., CPCB and

UPPCB, in their respective Replies, wherein it is stated that the

Waste to Energy Plant of 15 MW is currently in the construction

stage. It was observed during the site visit on 10.01.2025 that land

filling and leveling work was being carried out through JCB and

compactor machines at the proposed site of the WTE plant. The

aforementioned Respondents have notably stated that neither any

building was found constructed at the site, nor was any machinery

installed, indicating a significant lack of progress in the

establishment of the Waste to Energy Plant.

Photographs dated 10.01.2025 which extracted from the Reply of 

Respondent No. 4 i.e. CPCB clearly depict that construction work of 

Waste to Energy Plant at Kuberpur landfill site, Agra is at initial stage 
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of land filling and leveling are marked and annexed hereto as 

ANNEXURE R-2 (Colly). 

4. It is also  submitted that, despite being fully aware of the Respondent

Municipal Corporation's manifest failure to effectively comply with

the provisions of the SWM Rules 2016, all the other Respondents

particularly Respondent No. 4 CPCB, 5 UPPCB, and 6 TTZ Authority,

have miserably failed to initiate necessary action against the

Respondent no. 7 Agra Municipal Corporation for its dereliction of

duty to keep clean environment under environment laws i.e. the

Environment Act 1986 and SWM Rules 2016, etc., even after

repeated directions from this Hon’ble Tribunal to pay due attention

to clearing the mounting legacy waste, leachate recirculation, and

treatment as per SWM Rules, 2016.

5. It is further submitted that the UPPCB themselves accepted that

for the year 2022-23 annual report in Form IV was received from

608 ULBs out of 762 ULBs of the UP State. They themselves

subsequently also accepted that for the year 2023-24 annual

reports in Form IV received by them from 292 ULBs out of 762

ULBs in the State.

It is pertinently submitted that it is quite evident how the concerned

responsible authorities either Central Government or State

Governments are performing their statutory duties to keep

environment clean. It is further submitted that the failure of the

Respondent authorities to ensure effective compliances of SWM

Rules 2016 constitutes not only a grave violation of the fundamental

right of citizens to a clean environment, as enshrined under Article
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21 of the Constitution of India, but also a violation of the statutory 

Rules under the Environment (Protection) Act, 1986 (EP Act) for 

which penal action against the Respondent should be initiated 

because such act leads to serious harm to public health and the 

environment. 

PARA WISE REPLY 

6. That the contents of paragraph 1 and 2 of the Reply need no

comments.

7. That in reply to the contents of paragraph 3 of the Reply, it is

submitted that the situation has not improved significantly, as the

geotagged photographs dated 14.03.2025 unequivocally depict a

veritable mountain of accumulated waste still existing at the landfill

site, thereby belying the Respondents' claims.

The relevant Geotagging photographs dated 14.03.2025 of the 

Kuberpur dumpsite are already marked as Annexure R-1 (Colly) as 

mentioned in Para 2 of this Rejoinder.  

It is also submitted that the Inspection/status Report of 

Respondents No. 4 and 5, i.e., CPCB and UPPCB, explicitly stated 

that the Respondent Municipal Corporation has demonstrably failed 

to furnish the requisite Compliance Status Reports concerning the 

Directions dated 27.01.2021 and 26.05.2022 issued by the CPCB for 

biomining of legacy waste and management of fire incidents, 

respectively. Subsequently they again stated that the Respondent 

Municipal Corporation has also failed to dispose of the segregated 
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screened waste generated through biomining, which was found 

stored at the Kuberpur landfill site, in contravention of established 

protocols and regulatory requirements. 

It is further submitted that the Inspection/Status Report of CPCB 

and UPPCB very much revealed that the Waste to Energy Plant of 15 

MW at Kuberpur is currently in the construction stage. It was 

observed during the site visit on 10.01.2025 that land filling and 

leveling work was being carried out through JCB and compactor 

machines at the proposed site of the WTE plant. The aforementioned 

Respondents have notably stated that neither any building was 

found constructed at the site, nor was any machinery installed, 

indicating a significant lack of progress in the establishment of the 

Waste to Energy Plant. 

The relevant Geotagging photographs dated 10.01.2025 depict the 

construction work of Waste to Energy Plant at Kuberpur landfill site, 

Agra are already marked as Annexure R-2 (Colly) as mentioned in 

Para 2 of this Rejoinder.  

8. That in reply to the contents of paragraphs 4 of the Reply, it is

submitted that the Annual Report in Form V for the year 2021-22

submitted to CPCB shows that Legacy Waste of Agra Municipal

Corporation has been completed. Whereas, it is pertinently

submitted that the Respondent no. 4, 5, 6 and 7 in the present

matter vide their Replies respectively submitted that at Kuberpur

landfill site, 26784 MT of legacy waste is left, which will be completely

remediated by 15th February, 2025.
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A copy of Annual Report in Form V for the year 2021-22 is marked 

and annexed herewith as- ANNEXURE R-3. 

It is submitted that, under Para 11 of the Form-IV dated 02.01.2024 

of the Annual Report on solid waste management under the SWM 

Rules, 2016, submitted by the Respondent Municipal Corporation 

for the year 2023-24, the Respondent Municipal Corporation itself 

stated that “at the existing landfill site, bio-mining of legacy waste 

(9.40 Lacs MT) has been processed.” 

It is pertinently submitted that this Annual Report dated 02.01.2024 

itself clearly stated that 9.40 Lacs MT legacy waste has been 

processed by the Respondent Corporation. It is also submitted that 

the Respondent Corporation itself stated that from January 2024 till 

January 2025, 435978 MT legacy waste has been processed by them. 

Thus, it is notably submitted that till January 2025, only a total of 

1375978 MT has been processed out of the accumulated legacy 

waste of 1784784 MT, a figure came out from the Calculation of 

Legacy waste which is the Annexure III of Status Report filed along 

with their Reply by the Respondent no. 4 i.e. CPCB.  

A copy of Form-IV dated 02.01.2024 (Annual Report on solid waste 

management) submitted by the Respondent Corporation under the 

SWM Rules, 2016 for the year 2023-24 is marked and annexed 

herewith as ANNEXURE R-4 

A copy of Calculation of Legacy waste which is the Annexure III of 

Status Report filed by CPCB is marked and annexed herewith as- 

ANNEXURE R-5. 
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It is also submitted that the said Annual Report in Form V for year 

2021-22 further stated that the remediation of all Legacy Waste in 

the State be done by Marach 2024, in respect of which it is submitted 

that processing of waste still in process city by city in the State.  

9. That in reply to the contents of paragraphs 5 to 8 of the Reply, it is

submitted that the Respondent no. 5 i.e. UPPCB themselves accepted

that for the year 2022-23 annual report in Form IV was received from

608 ULBs out of 762 ULBs. They themselves subsequently also

accepted that for the year 2023-24 annual reports in Form IV

received by them from 292 ULBs out of 762 ULBs in the State. And

that is a lame excuse of Respondent no. 5 i.e UPPCB for not

submitting the annual report in Form V to the Respondent No. 4 i.e

CPCB for the year 2022-23 and 2023-24.

It is submitted that neither the Respondent no. 5 i.e UPPCB say that

what action has been initiated by them against the ULBs who have

failed to submit the annual report in Form IV of SWM Rules, 2016

nor the Respondent No. 4 i.e CPCB taken any appropriate action

against the State Authority failing to submit the annual report in

Form V.

It is pertinently submitted that it is quite evident how the concerned

responsible authorities either Central Government or State

Governments are performing their statutory duties to keep

environment clean by ensuring effective compliances of

environmental laws. It is further submitted that the failure of the

Respondent authorities to ensure effective compliances of

Environmental Laws including SWM Rules 2016 constitutes not only
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a grave violation of the fundamental right of citizens to a clean 

environment, as enshrined under Article 21 of the Constitution of 

India, but also a violation of the statutory Rules under the 

Environment (Protection) Act, 1986 (EP Act) for which penal action 

against the Respondent should be initiated because such act leads 

to serious harm to public health and the environment. 

10. That the contents of paragraph 9 of the Reply need no

comments. 

11. That in reply to the contents of paragraph 10 of the Reply, it is

submitted that the Respondent State Pollution Board has failed to 

show that what action has been initiated by them against the 

concerned authorities who have failed to submit the annual report 

in Form IV, due to which the State Board still have not submitted 

the consolidated annual report in Form V to the Respondent No. 4 

i.e CPCB.

12. That the contents of paragraph 11 of the Reply need no

comments. 

13. It is further submitted that the Respondent No. 5 UPPCB has

failed to discharge its statutory duty under Rule 16 of the SWM 

Rules, 2016. The relevant provisions with regard to SWM Rules, 

2016 are reproduced below –  

“16. Duties of State Pollution Control Board or Pollution 

Control Committee.-  

(1) The State Pollution Control Board or Pollution Control
Committee shall,-
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(a) enforce these rules in their State through local bodies in their
respective jurisdiction and review implementation of these rules
at least twice a year in close coordination with concerned
Directorate of Municipal Administration or Secretary-in-charge of

State Urban Development Department;

(b) monitor environmental standards and adherence to
conditions as specified under the Schedule I and Schedule II for
waste processing and disposal sites;

(c) examine the proposal for authorisation and make such
inquiries as deemed fit, after the receipt of the application for the

same in Form I from the local body or any other agency
authorised by the local body;

(d) while examining the proposal for authorisation, the
requirement of consents under respective enactments and views
of other agencies like the State Urban Development Department,
the Town and Country Planning Department, District Planning

Committee or Metropolitan Area Planning Committee, as may be
applicable, Airport or Airbase Authority, the Ground Water
Board, Railways, power distribution companies, highway
department and other relevant agencies shall be taken into
consideration and they shall be given four weeks time to give
their views, if any;

(e) issue authorisation within a period of sixty days in Form II to
the local body or an operator of a facility or anyother agency
authorised by local body stipulating compliance criteria and
environmental standards as specified in Schedules I and II
including other conditions, as may be necessary;

(f) synchronise the validity of said authorisation with the validity

of the consents;

(g) suspend or cancel the authorization issued under clause (a)
any time, if the local body or operator of the facility fails to
operate the facility as per the conditions stipulated: provided
that no such authorization shall be suspended or cancelled
without giving notice to the local body or operator, as the case

may be; and
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(h) on receipt of application for renewal, renew the authorisation
for next five years, after examining every application on merit
and subject to the condition that the operator of the facility has
fulfilled all the provisions of the rules, standards or conditions

specified in the authorisation, consents or environment
clearance.

(2) The State Pollution Control Board or Pollution Control
Committee shall, after giving reasonable opportunity of

being heard to the applicant and for reasons thereof to be 
recorded in writing, refuse to grant or renew an authorisation. 

(3) In case of new technologies, where no standards have been
prescribed by the Central Pollution Control Board, State Pollution
Control Board or Pollution Control Committee, as the case may
be, shall approach Central Pollution Control Board for getting
standards specified.

(4) The State Pollution Control Board or the Pollution Control

Committee, as the case may be, shall monitor the compliance of
the standards as prescribed or laid down and treatment
technology as approved and the conditions stipulated in the
authorisation and the standards specified in Schedules I and II
under these rules as and when deemed appropriate but not less
than once in a year.

(5) The State Pollution Control Board or the Pollution Control
Committee may give directions to local bodies for safe handling
and disposal of domestic hazardous waste deposited by the
waste generators at hazardous waste deposition facilities.

(6) The State Pollution Control Board or the Pollution Control
Committee shall regulate Inter-State movement of waste”.

14. It is submitted that all the Respondent are attempting to evade

responsibility for their failure to ensure effective comply with the 

SWM Rules 2016. 

15. That in view of the submissions made above, the Applicant

respectfully submits that this Hon’ble Tribunal may kindly be 
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appoint a Local Commissioner to put a factual report on the issues 

therein after conducting the visit of site in question and also direct 

the all concerned authorities to ensure the processing of municipal 

waste in an adequate and scientific manner, as prescribed under the 

SWM Rules 2016. 

PRAYER 

In light of the above, it is humbly prayed before this Hon’ble Tribunal 

that, it may be pleased to:- 

i) Appoint a Local Commissioner/Committee to put a

factual report on the issues therein after conducting the

visit of landfill site in question;

ii) Direct to concerned authorities for ensure processing of

municipal waste in adequate scientific manners as

prescribed under SWM rules 2016;

iii) Initiate the penal action against the Respondents for

failing to effective compliance of SWM Rules, 2016;

iv) Issue an order, Constitute a committee to monitor the

compliance of SWM rules 2016 in the area of Taj

Trapezium Zone and submit periodical reports to this

Hon’ble Tribunal

v) Pass such order(s) or such directions as this Hon’ble

Tribunal may deem fit and proper in the facts and

circumstances of the case and to meet the ends of justice

APPLICANT 
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

O.A. NO. 664 OF 2024 

IN THE MATTER OF: -

DR. SHARAD GUPTA 
VERSUS 

MINISTRY OF ENVIRONMENT, FOREST 
AND CLIMATE CHANGES & ORS. 

AFFIDAVIT 

... APPLICANT 

. .. RESPONDENTS 

I, Dr. Sharad Gupta, S/o Late Shri Deobrat Gupta, R/o 24, Heera 
Bagh Colony, Dayal Bagh, Agra, Uttar Pradesh - 282005, aged 
about 64 years, presently at New Delhi, do hereby solemnly affirm 
and declare a s under: 

1. That I am the Applicant in the above-captioned matter and 
am well versed with the facts and circumstances of the 
same and hence competent to swear this affidavit. 

2. That the accompanying Rejoinder has been drafted by 
my counsel under my instructions and .its contents have 
been read and understood by me. 

3. That the facts stated in the accompanying Rejoinder are 
correct and true to my knowledge and may be read as 

~•·la part and parcel of this Affidavit which are not being 
~"<."oe<'~ epeated herein for the sake of brevity. ~ 

/ 0~ ~0"':, 

~ ~o~~q ? .. - ~' 
tA _ ll\~~ ~ 1 
~0~~ DEPONENT 

~~f<~ VERIFICATION:-
,1::,0:0t§. Verified at Delhi on this __ _ day of _ __ , 2025 that the contents 

'c}~ of my above affidavit are true and correct to the best of my 
knowledge. No part of it is false and nothing material has been 

concealed therefrom. 1 9 AP / n . -·1 
. ~ 

_ rrE~TED DEPONENT 

mejay Bank ~ 
A~v;t~!e • 'OTA RV PUSLtC INOIA 
R. No.-16639 ,J." 

t ,· /►~~---:'._<··:.j ..... 
"'· . .· · ..... • 

·-....... "-- · ....... . .•. -~: 
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Geotagging photographs of the Kuberpur landfill site dated 

14.03.2025 clearly depict a mounting of accumulated waste in a 

substantial quantity still existing at the landfill site 

ANNEXURE R-1 (Colly)
14401
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ANNEXURE R-2 (COLLY) 

Photographs dated 10.01.2025 clearly depict that 

construction work of Waste to Energy Plant at Kuberpur, 

Agra is at initial stage of land filling and leveling.  

16

Latitude: 27.205805 
Longitude: 78.094997 
Time: 10-01-2025 14:40 
Note: kuber ur 

Latitude: 27.205142 
Longitude: 78.094484 
Time: 10-01-2025 14:44 
Note: wte kuber ur 
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Latitude: 27.205181 
Longitude: 78.094486 
Time: 10-01 -2025 14:43 
Note: wte kuber ur 
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ANNEXURE R-3
18

-
xsctN m Q~qa, ~4?101 ~ 

UTTAR PRADESH POLLUTION CONTROL BOARD 

"fR1f ~i-/J Jd ,uJ I /4/-1-//J-/J-~-s-mj 202-3 ~ ,94( ()1 ( 1,,.J 

To, 
Member Secretary, 
Central Pollution Control Board, 
Pariwash Bhawan, New Delhi. 

Sub: Submission Cl)f Annual Report regarding Implementation of Solid Waste 
Management Rule.s, 2016 for the year 2021-2022. 

Sir, 
Kindly refer to letter number H91700/C-7/Vividh-550/2023 dated 08-04-2023 

regarding submission of annual report for the year 2021-2022. lt is to inform you that due to 
some calculation error the quantity of solid waste generation was wrongly 17876 TPD instead 
ofl4710TPD. 

The amended Annual Report regarding Implementation of Solid Waste Management 
Rules, 2016 for lhe year 2021-2022 in compliance of the Rule- 24 (3) is being enclosed for 
your kind perusal and necessary action. You are requested to ignore the previous report sent 
through our letter dated 08-04-2023. 

Copy to: 

Youricerely, 

(Ajay Kumar Sharma) 
Member Secretary 

1- Additional Chief Secretary, Environment, Forest & Climate Change Department, 
Government ofUttar Pradesh along with copy of Annual Report. 

2- Principal Secretary, Urban Development Department, Government of Uttar Pradesh 
along with cop_y of Annual Report, 

tl,lt-,ze_ ~­
~~10 

~,. 2noea . 2no.1. 11"20M1 
4"Joe;22~rM 
'C-1ftil. lnfofl'vppcb.com 
'hwrR:: www.uppcb.c.om 

Member Secretary 

T.C. 12 • V, Vlbhull Khand 
Gomtl Nap,, Luc.know - 226010 

Phon1:2n ou1,2noau ,21206'1,2120611 
Fu : 052.2- 2720764 

Emall: l(lfo@uppctuom 
Wtb Sitt: www.upp<b.com 

l►.\0(""'1\ScMWlttt\SWJ,,I ~-..o,b\lONWfltt-~~AIWJMIM,onMlll\lt ltff.OOU 
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~ ~ . 

Form - IV 

(Sec ru le 24(3)( 

Format for annual report to be submitted by the s tate pollution control board or pollution control committee 

comn~ittccs to the central pollution control board 

To, 
The Chairman 
Central Pollution Control 
Board 
Parivesh Bbawan, East 
Arj un Nagar 
DELHl-1100032 

I Name of the State 
/Union territory 

2 Name & address of the 
State Pollution Control 
Board 

3 Number of local bodies 
responsible for 
management of solid 
waste in the 
stat.e/Unfon territory 
under these ru Jes: 

4 No. Of authorization 
application Received 

Part A 

Uttar Pradesh 

U.P. Pollution Control Board, T.C. - 12 V, Vibhuti Khand, Gomti Nagar, Lucknow, 226010. 

734 (Nagar Nigam-17, Nagar Palika Parishad-199, Nagar Panchayat-518) 

18 Solid Waste Processing Facilities have obtained authorisation. Lucknow, Varanasi, Prayagraj, Aligarh, Etawah, 
Barabanki(Nawabganj), Kannauj, Mainpuri, Raebareli, Hapur(Pilkhuwa), Maihura &Vrindavan, Kanpur, Agra. Moradabad, 

Muzaffarnagar, Jaunpur, Bailla, & Azamgarh(Mubarakpur) 

~-\.,~ 

1 
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5 Number of • • • • • I.iv btained authorisation. Lucknow, Varanas i, Prayagraj, Aligarh, t \awah, · 
17 Solid Waste Processing Fac1h11es e O • h ) M I a &Vrindavan Kanpur Agra. Moradabad 

authorizations granted . . . . · R b el' Hapur(Pilk uwa at 1ur , • , Barabank1(NawabganJ), KannauJ, Mampun, ae ar t, ' k ) 
Muzafarnagar. Jaunpur, & Azamgarh(Mubara pur 

6 A Summary Statement · · · · · h . I f e treatment capacity of 5865 TPD. There arc 19 MSW processing fac1 hhcs fuacbonal wit cumu a iv 
on progress made by 

Pilkhua local body in respect of Prayagraj Barabanki Etawah Kannauj Mainpuri 
solid waste 400TPD 30 TPD 75 TPD 25 TPD 30 T PD 45TPD 
management Muzaffar Nagar Raebareli Aligarh Lucknow Varanasi Kanpur 

l20TPD 70TPD 220TPD 1300TPD 600TPD ISOO T PD 

Agra Moradabad Mathura Jaunpur Mubarakpur Ball ia 50TPD 
300TPD 400TPD l80TPD IOO TPD 40TPD 

Noida 
(De-Centralized 

Composting) 
380TPD 

7 A Summary Statement • Total Solid Waste Generation is 14'i10 TPD. The quantity of collected Solid Waste is 1471 O TPD ( I 00%). TOlal no. of 
on progress made by wards are l3252 and Door to Door collection is done in 14710 Wards ( I 00%). 
local bodies· in respect • 19 plants with 5,865 TPD (40 % Tre.aiment Capacity) 
of waste collection, • MRFs set up in 534 ULBs (5 TPD Each ) - capacity 2,670 TPD 
segregation, • Operational Compost pits in 160 ULBs -850 pits having utilization capacity of treatment 1,314 TPD 
transportation and • 3 WTE Plants Operational with wa;te disposal capacity - 268 TPD 
disposal • Total Exiting Processing Capacit}0 10,l17 

• All the 17 Nagar Nigam have Vehide Tracking System (VTS) installed and GPS in enabled vehicles are being used. 

• The State Le_vel High Po~er Steering Committ~e has appro~ed a comprehensive strategy for setting o f processing facilities 
in all ULBs 111 de-centraltzed mann(r for creatmg co111postmg of wet waste and material recovery facili ty for Dry Waste. 

• State has. formulated and issued Uttar Pradesh Solid Waste Management Policy, vide Order No. 2221/Nine-5- l 8-
352SA/2016 dated 29-06-2018. 

• In Compliance of Rule 23 of SWN Rules 2016, State Government has constituted State Level Advisory Body (SLAB) 
vide Order No:87/Nine-5-2017-352SA/20l6 dated 17-01-2017 . 

~-v-Y 
2 
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• State has constituted Special Task Force having Three Members, One each nominated bv District Maoistrate. 
Superintendent of Police, Regional Officer of the State Pollution Control Boards in concerned Ois;ricts and one ;rson to 
be nominated by the Chairman of the District Legal ·Services Authority (DLSA) for awareness about the SWM Rules. 
20 16. 

• All the 734 ULBs of the State have been certified by QCI as Open Defecation Frce(ODF),495 ULBs have been certified 
as ODF+.and 40 as ODF++. 

• For effective management of MSW, the State has been making consistent efforts in the recent past. In the year 2018 Swachh 
Sarvekshan (SS), State of Uttar Pradesh was ranked at I 8'h position. in the survey conducted SS 2019. Unar Pradesh was 
ranked at I 0th position, In the survey of SS 2020, Uttar Pradesh was ranked at 71h position and in the survey of SS 2021 
Unar Pradesh Ranked at 6th position. 

Legacv Waste Management: 

• Total reported Legacy Waste- 91 Lakh Tons. 
• Nos of reported dump sites - 75 Sites (Anncxure-1) 
• Quantity oflegacy waste Remediated - 58 Lakh tons. (Anncxure-2) 
• Remediation Under progress - 33 Lakh Tons (Annexurc-3) 
• Time line for remediation of all Legacy Waste in the State in March-2024. 

~-\.>~ 
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Success Story About Garbage Vulnera ble Points in Urban Areas 

• Garbage Vulnerable Points are those areas where the garbage gels piled up because of the constant dumping of garbage by· 
the local residents. iravelers, or passerby. 

• To remove all 1he GVPs. Slate in1roduced a drive to remove Garbage Vulnerable Point from all 75 dis1ric1S in 75 hours. 
• Drive was conducted between I" December to 3,d December 2022. 
• Objectives: - Vision of .. garbage free" Urban areas. All GVPs remedia1ed and converted into sclfie points, parks. etc. 

Clean public areas with 100% scientific processing, Mass mobilization and IEC activities. 

Achievements 

-3,000 Number of GVP Transformed Into I -1soo Total GVP remediated 
Park/Plantation 

Total Waste Collected - S,000Ton 
Number of GVPTransformed Into Place For I - 300 

Total Citizen Participated -s,00,000 Cultural Event 

Total No. of Vehicles Deployed -6,000 Number of GVP Transformed Into Vending I -100 
Zone/Food Court 

-30,000 Total Manpower Deployed 
Number of GVPTransformed Into Wall Painting -soo 

Total Public representative Participated -1s,ooo 
Numberof GVPTransformed Into Nekl KIOeewar -200 

Partigpation through Social Media - s,00,000 
Number of GVP Transformed Into Se Ifie Spot -400 

4A~ 
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/ 

Solid Waste Management in Rural areas 
Current S tatus: -

• Total Gram Panchayat (GPs) 
• Tota l Revenue Villages 
• Total Rural Population 
• Total reported so lid was1c gcncraicd-
• Was1c Treated in 6000 Villages 
• Compost pit prepared 
• Communi1y bio gas plant operational 
• Waslc Collcclion Vehicles: 
• Community Bins installed for scgrcga1ion of organic 

and in organic waste 

- S7,78S 
- 95,829 
- 15.53 Cr. 
- 11 ,959 TPD 
- 3,000 TPD 
- 40,558 ( for 4.86 Crorc population) 
- 30 (in 18 districts) 
- 18,559 

- 9,09.8 

Action Piao for SWM in Rural Areas 

• Target for ODF+ for all GPs as per SBM (GRAM IN) 2.0 - 2024-25 
• Total GPs - 57,785 

2022-23 4,656 6,000 

2023-24 2.5,145 43,000 

2024-25 27,984 46,829 

Total 57,785 95,829 

5 

562 

330 

379 
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8 I A Summary Statement 
on progress made by 
local bodies in respect 
of implementation of 
Schedule II 

Date : -ZS· ~-t,J 
Place : Lucknow 

. 
• I 9 MSW Plant are Functional in U.P. with handling capacity of 5865 TPD. 
• MRFs set up in 534 ULBs (5 ·rpo Each) - capacity 2,670 TPD 
• Operational Compost pits in 160 ULBs -850 pits having utilization capacity of treatment 1,.314 TPD 
• 3 WTE Plan ls. Operational with waste disposal capacity - 268 TPD 
• Total Exi ting Processing Ca11acity-lO, I J 7 
• I 00 % of Solid Waste is being collected. 
• I 00% of Door to Door Collection of Solid Waste is being practised. 
• The State Level High Power Ste,:ring Commiuee has approved a comprehensive strategy for selling of processing facili1ies in all 

ULBs in de-centralized manner for crc:uing composting of wcl waste and material recovery facil ity of Dry Waste. 
• Lucknow. Mathura, Varanasi (The work is being done to develop model cities) 
• Niwari, Shikohabad and Budhana (The work is being done to develop model towns) 
• All the 734 Ul.Bs of the State have been certified by QCI as Open Defecation Free(ODF),495 ULBs have been certified . 

as ODF+ and 40 as ODF++. 
• For effective management of MSW, the State has been making consistent eO"ons in the recent past. In 1he year 20 18 

Swachh Sarvekshan (SS), Suite of Uttar Pradesh was ranked at J 81h position. in the survey conducted SS 2019, Uttar 
Pradesh was ranked at JO'h 1>osition, In the survey of SS 2020, Unar Pradesh was ranked at 7"' position and in the 
survey ofSS 2021 Uttar Pradfesh Ranked at 61h position. 

ff 
Member Secretary 

U.P. Pollution Control Board 

6 
OS✓ 
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PART-B 

Total number of towns/cities Towns/Cities 
75 Dis1ric1 

Total numberofULBs 
734 (Nagar Nigam-17, Nagar Palika Parishad-199. Nagar Pancha)'at-518) 

Number of class I & II cities/towns Class I cit ies =64, Class2 cities= 5 7 
Authorisation status (name/number 

Number of application received 
18 Solid Waste Processing Facili1ics have obtained authorisalion. Lucknow, Varanasi, Prayagraj , Aligarh, Elawah, 

Barabanki(Nawabganj), Kannauj, Mainpurf, Raebareli , Hapur(Pilkhuwa), Malhura Vrindavan, Kanpur, Agra, 
Moradabad, Muzaffamagar, Jaunpur, Bai Ila, & Azamgarh(Mubarakpur) 

Number of authorisations granted 17 Solid Waste Processing Facilities have obtained authorisalion. Lucknow, Varanasi, Prayagraj, Aligarh, Eiawah, 
Barabanki(Nawabganj), KannaLti, Mainpuri, Racbareli, Hapur(Pilkhuwa), Malhura &Vrindavan, Kanpur, Agra, 

Moradabad, Muzaffamagar, Jaunpur, & Azamgarh(Mubarakpur) 

Authorisation under scrutiny 0 

SOILD WASTE Generation status 
Solid waste Generation status (TPD) 14710 
Collected 14710 
Treated 7321 
landfilled 4389 

Compliance to Schedule I of SW Rules (Number/name of towns/capacity) 
Good practices in cities/towns Partially Complied 
House-to-house collettion 100% 

Segregation Pa11ially Complied 

Storage Partially Complied 
Covered transportation Partially Complied 

7.,,,(',..<v 
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Solid Waste nrocessinP facilities: 

t SI.No Waste to Status Vermi- Biogas RDF/Pelletization 
Comnost Comoostine 

Existin!! SWM orocessin!! Facilities 
Existing SWM . 19 plants with 5,865 TPD (40 % Operational Compost 3 WTE Plants 
processing Treatment Capacity) pits in 160 ULBs -850 Operational with 
facilities . MRFs set up in 534 ULBs (S TPD pilS having utilization waste disposal 

Each) - capacity 2,670 TPD capacity of treatment capacity - 268 . Total Exiting processing 1,314 TPD TPD 
Canacity-10,1 17 TPD 

Under Construction SWM nrocessin~ Facilities 
Sl.No Waste to Status Vermi- Biogas RDF/Pelletization 

Comnost Comn11stine 
Under 36 Plants with 4,305 TPD capacity (The 
construction civil construction part of the plants shall 
and functional be completed by March 2023 and plants 
by June, 2023 shall be made functional by June 2023.) 

New MRF . 94 MRFs of capacity 470 TPD 
Plants under to be made operational by 
construction March 2023 

• 343 Material Recovery Facilities 
(MRF) proposed with capacity 
1715 TPD and to be made 
operational by Dec. 2023. 

Wet waste 226 ULBs with capacity -1036 

processing (by TPD 

compost pit), to 
be made 
operational by 
Decembe,-2023 

/4-t>~ 
8 
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I I 

SI.No Waste to 
Proposed SWM oroccssin!! Facilities 

Status Vermi- Biogas 
Comoost 

RDF/Pcllctization 
Comoostin~ 

Pla nts Under 11 Plants with 695 TP D cupacity 
construction 10 (Sambhal, Badaun. Mirzapur, & 
be made Falehpur, Amroha, PDDU Nagar, 
operational by Shikohabad. Bhmwari. Manjhanpur, Bela 
Dec, 2024 Pra1apgarh and Si1apur). DPR has been 

prepared for all these projects. 

New plants 08 Segregated waste plants (Dry waste 
proposed and to cum Composting) with capacity 485 
be completed TPD (Mahoba, Akbarpur, Hata 
and made ,Deoband,Basti,Dadri,Gonda and Hapur) 
functional by DPR Under Preparation 
Dec,2024 

Waste to energy 5 Bio-CNG plants 3 Waste to 
plants proposed (Pmyagraj, Ghaziabad, electricity 
to be made Gor.akhpur,GB (Ghaziabad, Agra 
functional by Nagar(Noida+ Greater and 
Marcb, 2025 Noida) and Lucknow) Muzaffarnagar) of 

of 1300 TPD capacity. 3.800TPD 
Agreement done with capacity. MOU of 
Ever cnviro, Land UDD with GC 
allocated by Nagar international. 
Nig:am. 

fr·tL-
9 
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SI.No 

I 

2 
3 

8arabanki 
Ghaziabad 

Muzaffarnngar 

Land fi ll site identified 

Landfill under construction 
Landfill in operation 

Landfill exhausted 
Landfilled cae_ped 

Waste to Energy Plants (Number/ Name of towns/capacitv) 
Plant Location Status of Waste Disposal 

operation Capll~(TP[!)_ 

Remarks \ 
operation 
operation I 73.97 

75 

operation I 120 

Dispoial of Solid Waste (number/names of towns/capatltY}: 
57 (Anncxurc-4) 

57(Anncxu,·c-4) 

Solid Waste Dum psites(numb_cr/names of towns/capacity 
Total number of existing dumpsitcs 75 (Anncxurc-1 ) 

Dumpsites reclaimed/cape_ed 27 (Annexure-5) 

Dump_sites converted lo sanitary landfill 

Total number of municipalities 

Number of Action Plan 
submitted: 

Status of Action Plan prepared by Municipalities 
734 (Nagar Nigam-17, N_agar Pa lika Parishad- 199, Nagar Panchayat:518) 
The Urban Development Department, Uttar Pradesh has taken following steps for the compliance of Solid Waste 
Management Rules, 2016: 
• State has formulated and issued Uttar Pradesh Solid Waste Management Policy, vide Order No. 222 t/N ine-5-18-352SA/20 16 dated 

29-06-2018. 
• In Compliance of Rule 23 of SWM Rules 2016, State Government has constituted State Level Advisory Body (SLAB) vidc Order 

No:87/Nine-5-2017-352SA/2016 dated 17-01-2017. 
• State has constituted Special Task. Force having Three Members, One each nominated by District Magistrate. Superintendent of 

Police, Regional Officer of the State Pollution Control Boards in concerned Districts and one person to be nominated by the Chairman 
of the District Legal Services Aulhorily (DLSA) for awareness about the SWM Rules, 2016. 

• For effective monitoring and use of IT application regarding bio-melric attendance and vehicle tracking system, the initiative has 
been taken in most of the corporations in the State. At present, all 17 Nagar Nigams, arc enabled with Vehicle Tracking System (VTS) 
application in vehicles. 

• The State Level High. Power Committee has approved a comprehensive stralegy for selling of processing facilities in nil ULBs in de­
centrali1-cd manner for creating composting of wel waste and material rec9)1ery facilily of Dry Waste. 

10 ~~ 
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•• ~:t~ ~as prepared ~ time bo~nd action plan for attending the current gap of 4593 TPD. 
dittonal processing capacity to 7,526 TPD by Dec, 2023 and total processing capacity shall bel7,643 TPD. 

Plant details Timeline Fund Tied up (Rs Cr.) 
Central State Total 

36 integrated SW Plants with capacity of 4,305 
TPD. 

Dec, 23 129.64 
Fund 

240.76 370.4 I 

94 MRFs with capacity of 470 TPD Mar. 23 11 .08 20.57 31.65 
343 MRFs with caoacitv of 171 5 TPD Dec,23 12.3 22.84 35.14 
226 Compost pits with capacity 1036 TPD Dec,23 0.42 0.78 1.2 

Grand Total Fund fRs)Cr. 153.44 284.9S 438.39 
Future plan: 

• Additional processing capacity of 6,280 TPD by March 202S, henceforth total Solid Waste processing 
capacity shall become 23,923 TPD. 

► 11 integrated Solid Waste Processing Plants with processing capacity of 695 TPD. (Dcc-2024) (Fund of 
Rs. 105 Cr. is Approved) 

► 8 segregated Dry waste & Composting, capacity 485 TPD. (Dec-2024) 
► 5 Bio-CNG plants of 1300 TPD and 3 WtE plant of 3,800 TPD. (March-25) 

Note 

• l 00% Processing of MSW by Dec -23 

• Projects to meet Gap already grounded . 

• Funds rine:-fenced in respective oroiect accounts 
' . 

11 
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Anncxure-1 
75 Lce.ncv wnsle site Srntus 

s. "'"· Oi.slricl Oumpsit Rtmcc.lialt'1 \\'astc 
\\'aste Rcm(diACion D,alc of 

Ulh Nanu:: RC'mCdiArtd Fundrd Iii· RcmedhHion Staru.s 
c: Area hmd Qu•ntity ( f on) 

l/nd<r Comr,fttion 
ITonl p,...a-rus 

I Pthblut Pihbh11 <NPP) 10 10 38645 311645 0 B"SBM U Work Completed 

2 Unnno Unnoo n.Jl.,P) 6 5.783880372 42532 42532 0 BvSBM U Work Comoktcd 

J f-atehnur falchnur (NPP) 7 6.9.99 150589 41205 ,1120s 0 8\'SBM U WOl'k Complctcd 

4 M 1rzo.nur Mirznnur lNPP) 12 12 8803 8803 0 Bv SBM U Work Compl~tcd 

5 Amroha Amrohn (NPP) 6 S.22 49061 448SO 4211 o,, SBM U Wotk Comrntnecd Mar•H 

(, lla~ur HanurtNPP) 3 2 52 85171 71 543.64 13627 36 BvSBM U Wcwk Commcnec."CI Apr•23 

7 HathrM Ho1hros CNP!') 10 9.2 77184 77184 0 BvSBM U Work Corrmletcd 

8 Mainnuri Muinnuri IN PP) 4 3.48 173342 173342 0 BvSBM U Wo:k Coml>letc:d 

9 Etoh E1oh CNl'I') 26 2.6 88725 88725 0 B1•SBM U Worl. Comnkte.d 

10 Rueb:1rdtlv 1{,u-.:borcill\' INP[>) !9.4 29A 62770 62770 0 BvSBM U Wc,tk Com,plckd 

11 Rnmn.ur R•n1nllr (NPP) 22.IS 9 303 163823 60000 103823 BvSBM U WOTk Commenced 5ep•23 

12 MU7:tofatlla1,?,or MUW1famo•ar CNP!') 14,5 •I.JS 224655 61396.S 157258.5 a .. soM u Work Comrm.nced <Ott•23 

13 0.awah Etnwoh 'NPP) 3 '7 813 14 8131 •1 0 BvSBM U Work Compktcd 

14 Lulilnur Lolil•uriNPI') 2,$ 0.67648>349 51738 141)00 37738 B••SBM U Work Conlml"rw:cd Oet•23 

15 Sndaun Bn<ltlun <Nl'P) I o.s 4624.6 •16246 0 ilvSllM U Wofk CMl(ll<ted 

16 Konnnui K• nnoui (Nl'Pl 2.6 I 3 33384,S 18361 15023 5 BvSBM U Wotk Cnmmc:nct.-d Jun-23 

17 Sombhal Sambhol •NPI'\ 737 OJ 685 49061 245305 46607 95 BvSBM U Wotk Comm..:nt.:d Jun·23 

18 Ballio Bolliat>JPPl 5.62 n 337714 0 BvSBM U Work Commenced !Oec-23 

19 Bnhmieb Bohraieb {NPP) I 0.47 30139 30139 0 BvSBM U Work Compku.-d 

20 Silon.ur Si1onur (Nl'Pl IL96 0 20882 0 llvSBM U Work Comn'\("ncc:d Oec-23 

21 Firozabo.d l'irozobnd •M. Coro.l (,.2 -l. 2:977SP)77 213794 165000 48794 Bv SBM U Work Commcncctl Jun-23 

22 Jhan·s; Jhru><i (M. Coro.) 1.19 2.467) 325000 260000 65000 BvSBM U Work Commcncl"d Jun•23 

23 Anro ,\ora (M. Com,) n n 9.10000 9-10000 0 BvULB Work Co1nnl~tcd 

24 Ambedko.r NDRD.r Akbomur !NPPI s ti 40887 0 BvSBM Wotk Commenced Oet•23 

2S Alioorh All"Orh IM. Com.) IS 0 l.l ,~~-' 0 BvULB Work Commc.nc:cd Oec•23 

26 A''Odhva Avodhva CM. Coro) n 20.9 777/,U 73872 JS$8 llv ULB Work Commenced Oet•23 

27 A,mn,wh MJ>m•ath •NPPI ; isc.o3 0 CSWAI' Mar.24 

28 13tu1da Ban<ltl tNPPl 3 46 16~25, 0 Mar-24 

29 811or1at Samul (NPP) 3.'1(, l .2C1 120110 12000 0 WOC'k Coq1plc-t1."J 

30 Borcillv Ban:illv (M. C=.) 23 184 406975 250000 156975 Bv Ul.B wo,k Comml!nccd Oec-23 

3 1 Basti 80<1i INPI') 4.2 0 .42 200-00 2000 io= Work comnu:nccd Jun ,23 

32 Bulandshah:u 8ul:indshahar (NPP) s I 10000 ·1000 6000 BvULB Work Comm\!·ntt:d Mar .. 24 

33 Sambhlll Ch..1ndrmsi lNPl'l .. ')6 0 '29.)28 0 13\-SBM Work Commcnc:c<i Mar-24 

34 Ghaziabod GlmY.lobad (M. Coro. I ;2 31 4001100 400(100 0 Bv ULB Work Compkwd 

35 OhuzioU1 Gho1..inur fNPP) I .JS IJIS ,1;00 4SII{) 0 Bv Ul.l'I Work Com1)1c1cd 

36 Jaunpur Jnunnur tNPP) H 0 3102; 0 Work Colllm-cnccd Mar-2.4 

37 Konpur K.1nn.ir 1M. Con>.) 6 1 32.1'1444444 wouoo 525000 375000 llv ULll Work Commenced Mar•24 

)8 Loni Loni (Nl>l>) I 89 1.512 72000 60000 1'2000 BvULB Wod,: Comnwnc-:-d Oet•23 

)9 Ludmow Lu\;kno.w CM Com.) Z4 22.8 (\51)0UO 617500 32500 Bv ULIJ Work Comm.:nccd Jun•23 

•O M1>thur-J • Ma1hurt1 -Vnnd~w~1l ( M 9 I 8 11i0000 
Vrmd:won Com \ 55000 20SOOO 

IJ)' ULIJ \VOfk Comn1c::nccd Oocc23 

41 Mou M;um1uh Bhnninn tNPJl) ' - sooo 0 Wotk Comm..:11-cc:-d Mar-24 

42 ~leeru1 Mc~rut I ~l. Com.) ~ ~ ,000110 300000 0 llv ULII Work Compk1ed 
4) Ghnzinbod Modurntnu t.NPPl 2 0 2 1001,0 3000 7000 WOfk conun~nc,-d Oec·23 
44 Morad~had MOr.'ldtth3d (M. Com.) 111 10 580000 mooo 2<XlOOO 81· UL!l Work Cont.1n..:nc1.-d Oec•23 
45 Jnh1u11 Ora, (Nr1•1 2.75 11)()00 0 Work C~mm<n«-d Mar-24 

46 1>r:i-ir:1er:u Pm,-:1.1trn1 1M G'orn,) 62 IS 0078'19,1.l 8H~O-O 201758 75 631741 25 llv ULIJ Wark Commenced Det•23 
47 S.thr,mnnur S:1htm1n11ur tNPI"• 0.74 117•1 2000011 200000 0 BvULB Work Comulcti:d 
48 Shllhinhanour Stmhiah;111n1ir IM corn) I.OS I 0~ 60000 60000 0 BvULll Wotk Comph:t..:d 
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49 S11:bnh Sh:Amh CNPP, 66S ?2tkKI 0 CSWAP Mar.l.t ,-
so F,roznbod ~h,kohabatl (Nl'Pl I H 2SMSO 0 Work Commcn«d Mif•24 

SI Sullonnur Suhonnul' (NPI•, .1 II 16MO 0 Work Commenced Det,ll \ 
52 Var-.tn:a-s, V:lr;mJ.:S-1 (M Con, ) 3~ B 275000 27SOOO 0 Ov ULO Work Comple1<:d . 
SJ Haour GarhmuktdtmM cNPP) ~ );ns 0 Wock CommcflC<d Ma, 0 24 

S4 Muz.amuN:.,~;sr Rudhana INl'I 2 S 2 371 ?5000 2:3750 12SO Ov ULB Wo,k Comm<nccd Ott-23 

55 Hardo1 Knchhatll\l'I f>a1:t<:11I (NPl 0 (, 0 (1 20XOH 20800 0 Ov ULB Work Comple1<d 

56 Morndobad fhalurdw.1ar:1 (NPP) I 17 1/703 0 Wo:k Commenced Mar-24 

57 8120,1 l..h<kacb tNl' l'I 2 14 I J(,00 10220 4380 Bv ULB Worl< Commenced Otc..23 

58 Mu>.afTar N•••r llhokorkh<d1 (Nl' l 0 k2 14000 0 Work Comm\!nccd Mar-24 

S9 Hardo, Sandi (Nl'l'I 0 7 07 130110 13000 0 8° lJLB Work Complcled 
60 MuzarTar Naoor i',/koranurc NP) 2 47 i;ooo 0 Wo,k Commenced Mar-24 
61 8300>1 T1kri (NP) 0 37 12500 0 CSWAP Mar-24 
62 Bulnndshahar fahonmabad I Nl'P) ~ I) ~ 12001) 1200 10100 8• ULB Worl< Comm<n«d 0tt-23 
63 MuzatTor Nonor Puroazi I Nl'I 2 45 0 H S 120IIO 1200 10800 B" ULn Wock Comm<n«d Oec-23 

64 
Oaulam budh l)ankaur (Nl'I I 10950 Work Co,nrn<nc«I Mar-24 

Naur 0 
6S M•hobo Mallob>(NPPI l ~ 1001.11) 10000 0 Bv ULll Worit Complc1<d 

66 Ohaziobnd Morodnogar (Nl'P) 3 0 \)S011S 0 Dv SAM Work Commenced Oec-23 
61 Bulandshahar llu•r3'i 1NPl 0 3 13 8600 0 CSWAP Mar•24 
68 Jhami Boruosaeor CNI~') I I R322 Ull 0 Ov ULB Worl< Comptclcd 

69 Hardoi Shahabad cNPP) o c,2 062 7300 7.100 0 BvULB Wo,k Com1>l<ICd 
70 Bos1i Bhobnnn 801.ar CNPPI I 7001) 7000 0 Wl'lfk Comnlcu:d Mor•24 
71 Balli• Bcltharo Road I NPl 001 <>SOIi 6S00 0 Work Con~cu:d Mar-24 

n O•utambudh D•rlri cNPP) s II 7~000 
Wor~ CM1m<nccd Ott-23 

Naoar 0 
73 Bulandshohar Siknndarabad CNl'Pl 1.39 0./470;\2•1!17 2'7S3 93•18 l 14404 7 B•SBM Work Commenced Oec•23 
74 Amroho Dhonnura (NPPt I 38333 0 Work Commenced Mar-24 
7S Oulandshahar /\nu.....,,•• INPPl I 07 I 07 33220 382?0 0 Bv ULll Woiic Compkl<d 

Total 1,27 S63 3711571,.1~6 ?126.'169_< ~825000.?J JJ0156?.26 
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Anncxurc -2 
Quantit y of legacy Waste Remediated (58 Lakh tons) 

S. No. Dist.rice D11m11sil Rcmcdi;ated Waste 
W•stc 

Ulb Name Remediated Funded By Rrme()ia1ion S1ut11s O•t• or 
e·Arca land Quantity (Ton ) (Tonl C-0mplttion 

I J>ilibhit Pilibhil (NPP) IO 10 38645 38645 Ov SIIM U W(,rk <.:omnlch:d 
2 Unnao Unnao (NPP) 6 5.783880372 42532 42532 OvSflM U Work Completed 
3 Fatchnur Fatchpur {NPI') 7 6.999150589 41205 41205 nv S13M U Wo,I: Completed 
4 Mir7.anur Mirzaour (NPP) 12 12 8803 8803 Dv SOM lJ Wor1< Clmpl<tcd 
5 Amroha Amroha (NPP) 6 5.22 49061 44850 Ov S13M U Work Commcnc-..-d Mar-23 
6 Manur 1-laour (NPP) 3 2.52 8.5171 71543.(,4 13vSDM lJ Work Commenced Apr•23 
7 Hathras l-lathras (NPP) 10 9.2 77 184 77184 Ov SOM U Work Completed 
8 Mainouri Mainpuri (NPP) 4 3.48 173342 173342 Bv S13M U Work Completed 
9 Etah Etah (NPP) 2.6 2.6 88725 88725 Ov SOM U Work Completed 

JO Raebarelllv Raebarcillv (NPP) 29.4 29.4 62770 62770 IJvSOM U w,nk Cllfflpl~led 

11 Ramnur Rampur (NPP) 22.15 9.303 163823 60000 13v $OM U Wnrk Commenced S~p-23 

12 Muzzafamaoar Muz:,.afamaRar (NPP) 14.5 4.35 224655 67396.5 nv SOM u Work Commenced Oct -23 

13 Etawah Etawah <NPP) 3 2.7 813 14 81314 lly SBM U WQrk Complc1cd 

14 Lalitour Lalitour (NPP) 2.S 0.676485369 51738 14000 OvSOM U \Vork Cc,1mmcrm."d Dec-23 

15 Badoun Badaun (NPP) I o.s 46246 46246 13vSOM U Work Completed 

16 Kannaui Kannauj {NPP) 2.6 1.3 33384.S 18361 Ov SOM U Work Comm .. -nccd Jun-23 

17 Sambhal Sambhal (NPP) 7.37 0.3685 49061 2453.05 Oy SBM U Work Commcnc<-d Jun-23 

18 Bahraich Bahraich (NPP) I 0.47 30139 30139 Ov SBM U Work Comnlcled 

19 Firozabad Firo,.ubad (M. Corp.} 6.2 4.297781 1>77 21.!794 165000 OvSOM U Work Commc.ncl.!d Jun-23 

20 Jhansi Jhansi (M. Com.) 3.29 2.'1675 325000 260000 Ov SOM U Work Commi:nccd Jun -23 

21 Aora A•m (M. Coro.) 72 72 94000() 940000 13y ULB Work Complc1cd 

22 Avodhvo Avodhva(M. Coro) 22 20.9 77760 73872 OvULB Work Commenced Dec•23, 

23 Ba•..,at Boraut (NPP) .3.2(\ 3.26 11000 12000 Work Completed . 

24 Barcillv Bnrcilly (M. Coro.) 23 1$.4 406975 250000 Ov ULO W<,rk Comnll'llC'<.>d Oec-23 

25 Basti Oasti (NPP) 4.2 0.42 20000 2000 Work commenced Jun-23 

26 Bulandshahar Oulandshahar (Nl'PJ 5 I 10000 4000 Bv ULO WMk Con1mcnct.-d Mar•24 

27 Ghaziabad Gha1Jabad (M. Co111,l '? 32 40000() 400000 OvULB Worl( Compktcd >-

28 Ghaziour Chazipur (Nl'J>) 1.48 I A8 4500 ,1500 OvULO \Voci; Complc1«J 

29 Kanour Kanour(M. Com.) 6 1 32.19444444 <J00000 525000 H,· ULB Wotk Con11n1.'11IXJ Mar-24 

30 Loni Loni (NPP) 1.k'l I.S I~ 72000 60000 BvULB Work Conim1..'tll'M Oec-23 

31 Lucknow Lucknow ( M. Coro.I 24 2'2.S 650()00 617500 Bv ULB Work Co1111n1.-.101.."<I Jun-23 

Mnthura • Mathum -Vrind:ivan (M. 9 1.8 260000 
lly UL O Work Comnwnt-1.-J Oec-23 

32 Vrindavan Com.) S5000 

33 Mcurut Mccru1 (M. Com.) 8 s .\000(10 300000 D\' ULB \V,1rk Compkt1.-d 

34 Ghazinbad Modinn~ar (Nl'I') 2 0.2 1000() 3000 \Vork ('0111mcn~1..'<l Dec-23 
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20 10 580000 290000 BvULB Wot!< Commenced Det-ll 1 

35 Moradobud Moradobad (M. Com.) 201758.75 OvULB Work Co111mcnccd Det -H 
36 itr-Jv:.tc.rai l'r:wocrai (M. Coro.) 62 I 5.00784943 833500 

37 Saharonour S:iharonnur (Nl'P) 0.7~ 0.74 200000 200000 Bv ULO Work Completed 

3S Shohiahanour Shohjohannur (M.com) 1.05 1.05 600()(1 60000 OvULB W0<k Completed 

39 Varonasi Varanasi (M. Corn.) 3.5 3.5 275000 275000 01• ULB W0<k C0<0plctc'd 

40 Mu,.afforNoi:nr Uuclhuna (NI') 2.5 2,375 25000 23750 BvULB Work Commenced Dec-23 

41 Hardoi Kachhauna l'atscni (Nl'l o.<, 0.6 20800 20800 OvULO Work Comple1cd 

42 Bocnat Khc~Jdo (NPP) 2 1.-1 14600 10220 13v ULB Work Commenced Oec-23 

43 Hardoi Snndi INl'P) t).7 0 .7 UO(XJ 13000 BvULB W0<k Completed 

44 13ulandshahar Jahan~irobud (Nl'I') 8 0.8 12(100 1200 13v ULB Work Commenced Oec-23 

45 Muzaffar Nn~ar l'urou,i (NI') 2.45 0.245 12000 1200 Ov ULO Work Commenced Dec-23 

46 Mahoba ~lohoba(NPl'l 2 1 10000 10000 BvULB Wot!< Complc1cd 

47 Jhansi 13aruasuuar (NPI') I I 8322 8322 Bv ULB Work Comolcted 

48 Hnrdoi Shuhub:1d (Nl'I') 0.62 0.61 noo 7300 Bv ULB Work Comole1cd 
49 Bnsli Bhabnun 13117..lr (Nl'l'l I 700() 7000 Work Co1111>lctcd Mar-24 
50 Ballia Bclthara Rood (NP) o.oi 6500 6500 WO(I( Comoklcd Mar-24 

SI Bulandshahar Sibndarabad (NPP) 1.JC) 0.547052~57 23753 9348.3 BvSBM Work Commenced Dec-23 
52 Bulandshahar AnUDShahr (NPP) 1.07 1.07 H220 38220 Ov ULB Work Comrle1cd 

Total Waste Rtmedlated 5825000.24 
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Annexurc -3 I 
Remediation Under Pro2ess 33 Lakb tonl 

S. No. District UlbN•me DumpJilc Rcmcdi1'11!'1.1 Waslt \\'Jl$1C RcmrdiatiOn Untlcr' Dale of Aru land Qun1icy (Ton) Rcmcdiatrd(Ton) Progrt$5 Remediation Sr•tus 
Compltlion I Arnruha Amroha (NPP) 

2 6 S.22 49061 44850 4211 Work Con,mcncc-d l-laour Manor INl'P) M.ar-23 
3 3 2 .52 85171 71543.64 IJ627 36 Work Commmc<d Ap.r-23 Rnmour Ram•ur lNPPI 22. 15 9 .303 163823 60000 103323 Work C ommen«d Sep.23 4 Mw.zafarnaL'ijT Mu,.zafama•ar (NPP) 14.S 4.3S 2246SS 67396 5 1572585 Work Commen«:i:I Oct-l3 s Lalilour Lali1nur (NPP) 2 .S 0.676485369 Sl738 14000 37738 Work Commented Oec-23 6 Krmn:iui Ka.nnauj (NPP) 2.6 13 33384.S 18361 1502} S Work Commenced Jun•2l 7 Sambhol Sambhal <NPP) 7.37 0.3685 49061 24S3.0S 46607,95 Work Commtn<"ed Jun-23 8 Ballio Ballia/NPP) 5.62 0 337714 0 .337714 Work Commenced Oec-23 9 Slianur Si1anur iNPP) 11 .96 0 20882 0 20882 Work Ce>mmcnc.cd Dec-23 10 Firoz.ahad Firo1,-abad CM. CornJ 61 ~ 29778 1977 1,,1,,-1 16S000 48794 Work Commenced Jun-23 II Jhnnsi J honsi IM Com,) 3 29 2.4~7S :mooc, 260000 6S000 Wo,k Commc.ncc:d Jtm-23 12 Ambedkar Naoar Akbnmur (NPI>> s 0 40KK? 0 40887 W0tk Commc:nc,ed Oec-23 13 Allta.rh Alioarh IM, Coen.\ IS (I 13 1424 0 131424 Wotk Commenced Oec,23 
14 A\'Odhvo Ayodh\'a \M. Cor") 22 209 77760 73872 3888 Work Commenced oec-23 IS Azani~arh Azi:u11 tilrh t N.PP) 5 25603 0 25603 CSWAP Mar-24 
16 Banda Banda (NPP) 3 46 l fHl:i 0 16425 Mar-24 
17 Barcillv Ban:illv (M. Co~ .I ,. 

IS •I 406975 250000 156975 \VC>f.k Commenced Oec-23 
_, 

18 Basti 8asii (NPPI ,, 2 0-12 10000 2000 18000 Work com,nmccd Jun-23 
19 Bulandshahar Buland$hahar (NPP) 5 I 10000 •000 6000 Wo,tk COl'Mlcnccd Mar-24 
20 Sambhal Chandausi INPPI .J,96 0 :?9328 0 29328 Work Commc:nt.cd Mar-24 
21 Jaunnur Jaunnur (N"PP) 3.6 0 JI02S 0 31025 Work Commcneed Mar-24 
22 Kanpur Kanour iM. Com.) 6 1 32 19..14-1-1-M 9001100 S2S000 J:7S000 Wod.: Cot'nmfflccd Mar-24 
23 Loni Loni (NPP) I 89 I 512 72000 60000 12000 Work Co.mtnc;\Ccd Det-23 
24 Lucknow Lucknow (M. Com.) 24 228 (050000 617500 32500 Wotk CommC'nced Jun-23 

Mathura - Mathuro -Vrindavan (M. 9 I 8 2(,0000 
25 Vrindavnn Com.) S5000 2'05000 

Work CMVncnc...'d Oec-23 

26 Mau M:wnalh Bhaniau t NPP) 2 SOIIO 0 5000 Wot\: Commenced Mar•24 
27 Ghllziobad Modinonar (NPP) 2 0.2 100-00 JOOO 7000 Work commcnC\."d Oec-23 
28 Moradabad Moradab•d CM. Co-.l 20 10 ssoooo 290000 290000 Work Commc-n«d Oec-23 
29 fa lawt OroilNPP) 2 75 10000 0 10000 \Voik Commenced Mar~24 
30 Pra==' llM .. C•~) 62 I l .00784943 833500 201 758.75 6Jl?412S Work Commenced Dec-23 
31 Sbantli Shamli 'NPP' 6.65 22000 0 22000 CSWAP Mar-24 
32 Firozabad Shikohabod /NPP) I 75 25850 0 2S8SO Wo,1,.; CotNnC'nc.:-d Mar•24 
J3 Sullannur Sullann_ur (NPP) J I) 16650 0 16650 Work Commenced Oec,23 
34 HaDur Gorhmukld'hwar (NPP) 5 33778 0 33778 Work eonvncoccd Mar-24 
35 Muza!TarNartar Budhona (NPJ ' . 2.375 25000 23750 l2SO Work Commenced Oec, 23 

_, 
36 Moradabad 'lbo.kurdwaara tNP/>l 1.77 15703 0 I S70J Work Con1,rne.oc1.."d M:Jr•24 
J7 800001 Khck•d• (NPP) 2 1.4 14600 10:?20 ,1')$0 Work Commenc"-J Oec-23 
38 MU1.a.IT'ar Naur Bhokorl.hodi tNPJ 0.82 1~00\t 0 n•ooo Work Con\MCn('('J Mar•24 
39 Muzaffar Noear Mecra"ur (NP) 1.47 13000 0 I 3000 Work Commcoccd Mar-24 
40 Bnnnat 1'ikri (NJ>• 0.37 12500 0 11Soo CSWAP Mar•24 
41 Bulandsh:,har Ja.haMirobad (NPP) 8 OS 1!000 1200 I0SOO Work CommcnC\.-d Oec-23 
42 Mw..arrar Na11ar Pur.na1,i (NP} 2.45 0.245 12000 1200 i 0SOO Wotk Cammm«d Dtt•2,3 

43 
Gnuti.\m budh Oank:iur (Nf'>} I 109 5(1 

Work Comm<'n< .. -d Mclt•24 Nat!at 0 10950 
44 Ghatmbad Moradnonor c NPP ) 3 0 9SM5 0 '>S095 Wor~ COn\:11<'nc .. -d Oec-23 

421



35

S.No. District Oumpsitc Rcmtdi111cd \Vastt \\';UlC Rcml'diation Undtr 
Remediation S1a1us Dal<QI ' 

Ulb !\am• Area land Qu•n1ity (Ton) Rcm•dial<d(l'on) Progrc$S Comf11Uinn 

4S BulondS;hahar 0Ut!fQ.,<;1 (NP) 0.3 13 8600 0 8600 CSWAP Mar-24 

46 Oaut:tmbudh Oodri (!'WI') ~ 0 751l00 Work Commenced Oec-23 
N.tR3r 0 75000 

47 Bulandshalt\ir S1kandar:1bad (NPP) I 39 0 )47052457 2375; 9348 3 14404,7 Work Commen,"-d Oec-23 
48 Amroha Oh;.10:i.urn tNPP) I 38333 0 38))3 Wo11,; Commenced Mar-24 

41 ?.533 160.IIU 61J7 (,IJ3022.5 ?831453.24 330 1:i69.?6 
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An ---·- .. 
l•ndnu slte ld•ntlned 

S.No. Dltr!ct 
ULB/Cltv Dt1lgnod H Cu"ont 

I 
wairdNumbor WlrdN1mo landFIII Id LandFIUNamo 

LandFIIIArH olghl Holght 
AAMPUR Addro11 Ac,osl Mot,,.l Motoral BIIMPUR (NPP) I -~ 2 41JJ 0 •-·--RAMPUR 

SHAHA8AO(NPJ XAH()()NGOVA 
Mah tMIOOfl Goy~ NtM Old 3 RAMPUR 9 NPURVr 

MIi.AK INPPJ I 
SO<tO MAJ Ct"nlet R,movr toad Shtlhbad l,S 

NASIRAOAO 5102 Gaea Ho 1~ H,ihbad Htiitwd C..$7 • JYOTIM PHVl( HAGAR HOUWAIA 
fAMROttA) HASANPUR (NPPJ 

AAJl'OOJ 
5 GHAZII\IIAO 6 COtONY .5105 Sllnll.ltv l11tdlill Wi>ld (. H,n,1nDo11-t GHAZlADAI> IM ,Co,oJ 1 

6 
G7GS G~:wid Sll1'11i11V lllhdtlli G,al,llld IIIDur 4 " • 

GAUTAM IUODHA HAGAR NOIOA 
A)tM 5-IM,,y lMdflll AJt.._.li .S.,,,1,r; lMdfill 

"" , ..... ,~,. 33 u 

lt'lmtil NO 117◄•J17(,, JJ$a· 

1 1 J.9t.ll04• I.HS, 1310• 
IJ6', U10· 140S~ 14 U ~ 14lS & 
J.428, JSJ), VlloCt' AstM. 

GAUTAM 8UDHA HAGAR 
Teti.sll • Si•,1ndn1,lb.1d. 

GREAUR NOIOA 65 SWAJINNAG,tl •US I\J.111.1• G.aulM!'I &udh N,v.,1r. UJ1 ., 
8 8ULANOSHAHAA IUiU1UA (NPP• 6'01 ..... • .. ...... _ . 
9 NAG<,\ 

All .. .,h All.Nth tM Corp,} 56 JAMAU'\llt ms AJ1.Alt01 He¥JIWU ... te 6 s • 
10 GAU 

A.l.lGARH 8(SWAN (NP> 6 IMHMHAH sm DC I np Beiw,n w¥d no 6 

11 
IAMNAGAA 

MATMUAA MATHUAA.YNHDAVAH tNN) 15 YA.MUHN'AII S99J SM11.-.lMdliNS.1e M!Nfll Ac,64 VrlndlW;an 

12 AGRA AGAA IM, CCka) 55 SUAHOARA 6Sl9 Kubttt,Ur KUOlRflUR AGRA ,.s 10 10 
13 fltOllbld Farll'la INP) 6 HAI 8ASTI JUO HPFAAl0I NA •• NA 
14 fitoub1d )Wilftl IHI') • NlAMPURJ Jill N11ASLOI HA •• •• 
IS Jitoiabld O:.IHl'l l Ct<AAMJ>UR .l&l4 Hl'lWOt NA •• NA 

16 MAINPUIU KJSHNI fNPj 1 
PAAltMPUfl SOlD WASfE 

PIIAfHVIPUfl 5'82 PW<T PAATHVIPUR II.DAO J(ISIINI 

17 ludaun 8ud,un INPPJ JO JOGfPURA 3836 UUOlFOOI HA NA •• 
JI SAAllUY BAAfR.l'fCM.C I 61 .. s.- f~,d- ,. 000 
19 IAllfll.lV 8AfiltlllYCANTT. WAIIOHOJ SS12 N Ot f lfflCh-(i.,011ftd TNrni Ro.Kl I.Wtity 1 s 5 

10 
Shiver! VIiiage, Moh11n flood, 

LUCKNOW LI.Jc.KNOW •BOU hlvt-tl SdtAllfk la.ndllU hid:now " '-'lfUflOII f'tNfT 

21 PMSHO("-HI 110,U> 

AAE&ARfU RAE 8AAIU INPPJ 18 JAlll/PUll 41999 II fUPUR PI.ANr MEBARl(I 1_s J8 I 

22 t<>n•-· Slffldh .. lNPJ I SMAHfl NA6All 3343002 NA •• •• 
AMIIDW thlltdMl"'f' tWd p..,J 

13 
CANNAUJ SIKANDER,U• K INl'l I NAGAII S070 bo0ftd1pv,mt. Vtll,tt P•IN.t boon<.J\pg, 3 

24 
"-"tntuJ Tol~(HPI I KAlll~NAGAA 38SI 001 NA •• •• 

GUIMV""' 
2S ETAWAH /ASWANTNAGAA INffl s HO<tTH 4996 V1t IAG( NllOf YIU.AG( AHO ,OSJ NII.Of I 

26 ICANNJR ICANPUII IM. Coto) 57 
SWAIIAJ 
NAGM 6531 S< l~ntlfK l.ndNI PANIO 8HAUSING 

27 IKAHS, ,_ 22 IIIJAUU SllO SAi YAltlO,\O IUOU SAIY.U ao.AD 800U s 
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DoslgnedH Currem. 

1 LandFIIIArH olght H•lght 

S,No. Dllrlct ULB/Cfov wardNumbor wordNa.mo LandFlllld LandFIIINamo Addross 'Acroal M•tersl Mote,-1 
TA£NCHJNG GROUND -

28 GANJ MAURANIPUR ROAD NEA~ 

Jrt.l l"IJi 38S6 JG 8HAGWAftlPURA 0 .25 7 6S Jh.an,i (C8) I MOHAllA~ lPC 
19 Jb.,ftl.i 8ab,na (CB) JSS7 C88IRN01 NA NA NA I WA.AONO l 
JO F1ier1pu, i(haga{NP) n KATICHEflWA 3860 I NA NA NA 

Mahkanl GramHbhl JI 
PAATAPGARH PRAT APGA."H Cll'V INP) Mlilt Ctn1e1 Pta1apga,h O.S6 6026 

32 Outsidt- Oty 
piu, T APGAR.H KAlAA MEOt-11-GANJ (NP) 0 Soundry 4810 MAHAJCANI mahakant 

l3 OAKC.H.ANf 
PAAYAGRAJ Jhuil(NPI 3 DHAAM.SHAlA 3861 01jhU$j NA NA IIA 

3' 0uts,deCl1V 
PAAYAGRAJ PAAVAGIW (M. Coro) 0 Soundrv SQ21 8'5war proc~ss1n,1 Ol.lnt vl!laee, B;nw,r Nairn privaxraJ 6 2 20 20 

l5 PRAYAGRAI AUAHA8AOCANTT. 03 THREE 386! 2 NA fNA NA 

36 SARAWGI nKA-ITNAGAR,OARIVASAO M0HA.llA$ARAWGt, I 8ARABANIO n KAn HAGAA {NP) 6 PUltvl S003 ROAO flKAITNAGAR, BARA8ANKI 
37 PAUHARANPU 

8AAASAN<I sueE!V' tNP> s RWA Sl74 Pahl'tuan purwa Pailh.atan nurwa wat d :u2 

38 EkJa 8an:dha, N ilUHf,. I GORA.KHPIJR GORAl{HPUR (M. (orp) 19 NAUSAR 6-<84 E!d• &a.ndha GoraJtMur 48 
19 SH-'SlRI 

Kushina•,u K~adda(NPI 10 NAGM 3867 0001 NA NA NA 
<O Kushinaur R.amkol.a (NP) 10 fITTERUNt. 38G9 RKtOSl kuia,oad ~A NA NA 
41 RAMJANKI Kari tOIJ bauhlya l.irf 

Kushlnn.at Kaptat1gani (N.P• s NAGAA 3810 1 k•im1Man1 NA 
42 AM8EDKAR 

ICJJ1hiftaur Sewathl (NP) 1 NAGAA 3871 001 NA NA N_. 
4) 

MAU MAUNAtli BHANJAN INPPJ 6707 min I .... ... BAWA 8AAIYA(NPI s lCUWARtOU •m V.NOF!l SITE KUWAR10ll 

4S 
MOGAA BAOSHAHPUA <NPPI 

village: uknl mun8fi 
JAUNPUA 6.74l v1tla1:t ulo:nl b~dlhapur 1.00 

46 IAUNPUR 8AOW>UA(NPf 6m 8tdl;aDut landfill badlapur 1 ., GHAZJP\!A SAJOPUA GH (NPI 6S73 nnitorv Uld,,,ur 
OuuldeGtv YIU. JAMUNlPUR POST 48 

CHANOAUU CIIANOAUU (NPI 0 8ouftdtY 4968 Vlll JAMUNIPUR SAAAlDlttA 0 .88 

49 Outside City VlllAG( JAMUNJPUR,POSf• 
CHANOAUU SAJYAO RAZA (NP) 0 80\lndty 4819 JA....,,UNIPUR SAKALOIKA OIST-CttAND~Ull 0.88 

SQ 
VARANASI GANGAl'I.IR IHPf 632 6 Bhccltffl!PUI 

8htekJmpur.RajaT31.)I> 
t ehi i,V;uanaii 0.81 
l<atiad• Waste to compon 

SI pl•nt Katn d1 Village, 
VAAAIW,I VARANASI (M, C0<p) 31 NA.RIA 6n l Sdl'ftt,fic l<1ndNI Var1ntll s.o 16 & 

S! SONBHAOAA CHURK GHURMA (NP) 691 S BAdagaun bad•itaun s 
S3 SON8KAOAA CHOPAH{NP) 6936 BIiii 8.tli 1.8 
S4 EJAH IWA ICA AAMPUR (NP! 697 J »nltaN landfiN i tte dee-pa toad r:.mn\lr 

" ETAH JAJTHARA INP) 609 8 SMlh.try lan·d m1 l•hhll<l 

S6 hol1 ro,d nur r,\lw,11y 
EfAH JAlESAft (NPP) 694 S san,1.wy 1-.ndrill i1tc: uonlflg 

S7 EfAH AWAGAAH (NP) 10 IOOOk.l 6-<S 2 s<ltl'ltlrlc lilnd fill e11h ,0;1d aw;.,01h 0.4 9 3 1 
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Annexure-5 
27 Completed Sites 

S. No. District Ulb Nnme Dumpsite Re mediated Waste Waste Remed iation Status 
Area land Quantity (Ton) .Remediated(Ton) 

I Pilibhil Pilibhil (NPP) 10 10 38645 38645 Work Completed 

2 Unnao Unnao (NPP) 6 5. 783880372 42532 42532 Work Completed 

3 Fatehpur Fatehpur (NPP) 7 6.99915058,9 41205 41205 Work Completed 

4 Mirzapur Mirzapur(NPP) 12 12 8803 8803 Work Completed 

5 Hathras l-lathras (NJ>J>) 10 9.2 77184 77184 Work Completed 

6 Mainpuri Mainnuri (NPP) 4 3.48 173342 173342 Work Completed 

7 Etah Elah (NPP) 2.6 2.6 88725 88725 Work Completed 

8 Raebareillv Raebareillv (NPP) 29.4 29.4 62770 62770 Work Completed 

9 Etawah Elawah (NPP) 3 2.7 81314 81314 Work Completed 

10 Badaun Badaun (NPP) I 0.5 46246 46246 Work Completed 

II Bahraich Bahraich <N·PP) J 0.47 30139 30139 Work Completed 

12 Al!ra A!!.ra (M. Coro.) 72 72 940000 940000 Work Completed 

13 Bat1na1 Bamu (NPP) 3.'.!6 3.26 12000 12000 Work Completed 

14 Ghaziabad Ghaziabad (M. Coro.) 32 J~ 400000 400000 Work Completed 

15 Ghazipur GhaziDur (NPP) 1.48 1.48 4500 4500 Work Completed 

16 Meerut Mecrut (M. Com.) 8 8 300000 300000 Work Completed 

17 . Saharanpur Saharannur (N PP) 0.74 0.74 200000 200000 Work Completed 

18 Shahiahanpur Shahiahanour (M.corn) I.OS 1.05 60000 60000 Work Completed 

19 Varanasi Varanasi (M. Corn.) 3.5 3.5 275000 275000 Work Completed 

20 Hardoi Kachhauna Patseni (NP) ·o.6 0.6 20800 20800 Work Completed 

21 Hardoi Sandi (NPP) 0.7 0.7 13000 13000 Work Completed 

22 Mahoba Mahoba(NPP) 2 2 10000 10,000 Work Completed 

23 Jhansi Baruasaaar (NPP) I I 8322 8322 Work Completed 

24 Hardoi Shahabad (NPP) 0.62 0.62 7300 7300 Work Completed 
25 Basti Bhabnan Bazar (NPP) I 7000 7000 Work Completed 
26 Ba Ilia Bellhara Road (NP) 0.01 6500 6500 Work Completed 
27 Bulandshahar Anuoshahr (NP.P) 1.07 1.07 38220 38220 Work Completed 

215.03 211.153031 2993547 2993547 

425



ANNEXURE R/3ANNEXURE R-4 39

39
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f<:lm 'Tffffi fi'r~r-r--;-r1rn~, 
\1'Rt frl~Fl r'r~~l~<l, GmlO, 

f1Y°c\'- 7, 1n11~ ~TT Rl\\'lr{, &~ I 

ffl:- 31/l)/ IT/2024 

....... 

~:- 02.02.2024 

~~ :- oTB '31'1~f6c w;i11R f.'r:r:T, 2016 ~ ~"9-24(2) ~ '3Rrlcl cllrfc.fi ~ qf?m 
~~8~~~~ 1 

~ ll<ll 411'11~ ~ fi'.!QR Rr~ww:i ~ q::i TT'&IT 

q1 on,-i:i o~o 19662 1429( 13)12023 ~ t:11 ori:cio~9 19663 /4 29( 13)12023 F0P-n 24.01 .2024 ~ 

w:i ~ im Jl<lfill5c ~tA ~. 2016 ~ frr:r:l- 24 (2) ~ JR'Pffi n Ftq1c f.1cifur m 
q-{~cfi""{BK{~g 1 
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Office: Municipal Corporation, Agra. 

Sender, 

Incharge Swachh Bharat Mission, 

Municipal Corporation Agra. 

To, 

State Mission Director,  

Swachh Bharat Mission-Urban, 

State Mission Directorate,  

Uttar Pradesh, Sector-7,  

Gomti Nagar Extension,  

Lucknow. 

Letter No.: 31/10/11/2024 

Date:- 02.02.2024 

Subject :- Regarding submission of annual report under Rule-24 (2) of the Solid 

Waste Management Rules, 2016. 

Sir, 

Please find enclosed the Annual Report in the prescribed formats sent respectively 

as per Rule 24 (2) of the Solid Waste Management Rules, 2016 in continuation of 

letter No. PMU/9662/429(13)/2023 & PMU/9663/429 (13)/2023 dated 24.01.2024 

of the Office of State Mission Directorate. 

Attachment:-  

Format-4 

Format-5 

Sincerely, 

//SIGN// 

2.02.24 

Incharge 

Swachchhe Bharat Mission 

Municipal Corporation Agra 

Copy:- For respectful information to the Municipal Commissioner. 

Incharge Swachh Bharat Mission 

Municipal Corporation Agra 

TRUE ENGLISH TRANSLATION 
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Form-IV 
[see rules 15(za), 24(2)] 

Format for annual report on solid waste management to be submitted by the local body 
CALENDAR 
YEAR: 

DATE OF SUBMISSION OF REPORT 

2023-24 

1. Name of the City/Town and State Agra Nagar Nigam Agra 
2. Population 1902845 approx pop. (2021) 
3. Area in sq. kilometres 141.00  As per New boundary 
4. Name & Address of local body

Telephone No.
Fax No.
E-mail

Mahatma Gandhi Road, Near Sursadan, Sanjay 
Place, Wazirpura, Agra 
0562-2850670/ 2520616 
0562-2850499
amcagra1@gmail.com

5. Name of officer in-charge dealing with solid waste
management (SOLID WASTEM)
Phone No :
Fax No:
E-mail:

Er Pankaj Bhushan 

7300740631, 0562-2850670 
0562-2850499 
amcagra1@gmail.com 

6. Number of households in the city/town
Number of non- residential premises in the city
Number of election/administrative wards in the
city/town

424901 
104001 
100

7. Quantity of Solid waste (solid waste)

Estimated quantity of solid waste generated in the local 
body area per day in metric tones. 

952 TPD 

per capita waste collected per day 500gm 
Quantity of solid waste collected per day 952 TPD 
Quantity of solid waste processed 661 TPD 
Quantity of solid waste disposed at dumpsite/landfill 291 TPD 

8. Status of Solid Waste Management Service Active 
Segregation and storage of waste at source Active 
Whether SOLID WASTE is source in 
domestic/commercial/institutional bins, if yes. 

YES 

Percentage of households practice storage of waste at 
source in domestic bins 

100% 

Percentage of non- residential premises practice storage 
of waste at source in commercial/institutional bins  

100% 

Percentage of households dispose of throw solid waste 
in the streets  

0% 

Percentage of non- residential premises dispose of 
throw solid waste on the streets 

0% 

Whether solid waste is stored at source in a segregated 
form if yes 

Yes 

Percentage of premises segregation the waste at source 60-70% 
Door to Door Collection of solid waste 100 Wards 

No. of households covered 424901 

No. of non-residential premises including commercial 
establishments hotels, restaurants educational 
institutions offices etc covered 

104001 

Percentage of residential and non-residential premises 
covered in door to door collection through: 
Motorized vehicle  
Containerized tricycle/handcart  

351 
128 

41428



Other device 0% 
If not, N/A 
Sweeping of streets Yes 
Length of roads, streets, lanes, bye-lanes in the city that 
need to be cleaned  

2683.41 Km 

Frequency of street sweepings and percentage of 
covered

frequency Daily Alternate Occasio-
nally 

Twice 
a week 

% of 
population 
covered

100 - - - 

Tools used  
Manual sweeping  
Mechanical sweeping  
Whether long handle broom in used by sanitation 
workers  

Whether each sanitation worker is given 
handcart/tricycle for collection of waste  

Whether handcart / tricycle is containerized 

Whether the collection tool synchronizes with 
collection/ waste storage containers utilized 

70% 
30% 
Yes

No

Yes

Yes

Yes

Secondary Waste Storage facilities Yes, Transfer Station 
No and type of waste storage depots in the city/town 
Open waste storage sites  
Masonry bins  
Cement concrete cylinder bins 
Dhalao/covered rooms/space  
Covered metal plastic containers  
Upto 1.1 m3 bins  
2 to 5 m3 bins  
Above 5m3 containers  
Bin-less city  

No. Capacity in M³ 

0 
0 
 - - 

137  157 
117  526 
72  612 
Not yet 

Bin population ratio 1.7 bins / 10,000 population 
(Excluding litter bins) 

Ward wise details of waste storage depots (attach): 
Ward No: 

Area:  
Population:  
No. of bins placed 
Total volume of bins placed 

Transfer Station List  attached

Total storage capacity of waste storage facilities in 
cubic meters

1381 Cum 

Total waste actually stored at the waste storage depots 
daily

300 MT 

Give frequency of collection of waste from the depots 
Number of bins cleared 

Frequency No. of bins 

Daily 230 
Alternate day 62 
Twice a week 34 
Once a week & 
Occasionally & 

Whether storage depots have facility for storage of 
segregated waste in green, blue and black bins

Yes 

Whether lifting of solid waste from storage depots is 
manual or mechanical, Give percentage

100% Mechanical 
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(%) of Manual Lifting of solid waste 
(%) of Mechanical listing

0% 
100% 

If mechanical - Specify the method used Front-end loaders/ DP/RC 
Whether solid waste is lifted from door to door and 
transported to treatment plant directly in a segregated 
form

Yes 

Waste transportation per day 
 Type and Number of vehicles used 

Animal cart - 
Tractors- 
Nos. of  tipping Truck (Hywa)- 14 
Tipping Truck- 34 
Dumper Placers- 36 
Refuse collectors- 21 
Compactors- 8 
Others- (Tata 407/Tata ACE) 
JCB/loader - 35

No. trips made 

- 
- 
2 
2 
1 
1 
2 
37 
- 

Waste Transported 

- 
- 
255 
260 
50 
100 
200 
110 
- 

Frequency of transportation of waste Frequency (%) of waste transported 
MSW = Daily

Quantity of waste transported each day 952 TPD 
Percentage of total waste transported daily 100% 
Waste Treatment Technologies used Composting, RDF, Recycling 
Whether solid waste is processed YES 
If yes. Quantity of waste processed daily 661 TPD 
Whether treatment is done by local body or through an 
agency

Agency 

Land(s) available with the local body for waste 
processing (in Hectares)

29.01 Ha (72 Acres) 

Land currently utilized for waste processing 29.01 Ha (72 Acres) 
Solid waste processing facilities in operation  500 TPD WTC Plant at Kuberpur

 2 TPD Flower to compost Plant Rajnagar
 2 TPD Organic Waste to Compost Unit Rajnagar
 1 TPD Organic Waste to Compost Unit TP Nagar
 100 TPD Plant Kuberpur (Cow Dung)
 120 TPD MRF, Tedi Bagiya Hatras Road
 4 TPD Waste to Compost (BWG)
 5 TPD MRF Nunhai Shobha Nagar
 12 TPD Wet Waste Plant Babarpur
 15 TPD DRY Waste Plant Babarpur

Solid waste processing Facilities under construction 15MW Waste to Energy Plant 
Distance of processing facilities from City boundary 12Km 
Details of technologies adopted Composting, RDF, Recycling 
Composting Qty. raw material processed = 550 TPD 

Qty. final product produced =  20 TPD 
Qty, sold = 20 TPD 
Quantity of residual waste land-filled = 20 TPD

Vermi composting Qty. raw material processed  NIL 
Qty. final product produced  NIL 
Qty. Sold Quantity of residual waste landfilled    NIL 

Bio-methnation Qty. raw material processed  NIL 
Qty. final product produced  NIL 
Qty. Sold Quantity of residual waste landfilled   NIL

Refuse Derived Fuel Stored for waste to Energy plant 

Waste to Energy technology 
such as incineration, gasification. paralysis or any other 
technology

Plant under construction 

Qty. Sold Quantity of residual waste landfilled   NIL

Co-processing None 
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Combustible waste supplied to cement plant NIL 
Combustible waste supplied to solid waste based power 
plants

NIL 

Others NIL 
Solid waste disposal facilities 
No. of dumpsites available with the local body NIL 
No. of sanitary landfill sites available with the local 
body

01 

Area of each such sites available for waste disposal 72 Acre 
Area of land currently used for waste disposal 72 Acres 
Distance of dumpsite/landfill facility from city/town 12 Km 
Distance from the nearest habitation 2.0 km 
Distance from water body 500 m 
Distance from State National Highway 1.50 Km 
Distance from Airport 20 Km 
Distance from important religious places or historical 
monument

8.1 Kms form Imad-ud-Daula 
10Km from Agra Fort 
6.3 Kms form Taj Mahal 

Whether it falls in flood prone area N/A 
Whether it falls in earthquake fault line area 500 m from Fault Line Fracture 
Quantity of waste landfilled each day 546 TPD 
Whether landfill site is fenced YES 
Whether Lighting facility is available on site YES 
Whether Weigh bridge facility available YES 
Vehicles and equipments used at landfill (specify) Bulldozers, compacters, Excavators, Trucks/ 

Dumpers 
Manpower deployed at landfill site 21 
Whether covering is done on daily basis N/A 
If not, Frequency of covering the waste deposited at the 
landfill

N/A 

Caover material used N/A 
Whether adequate covering material is available N/A 
Provisions for gas venting provided N/A a 
Provision for leachate collection N/A 

9. Whether an Action Plan has been prepared for
improving solid waste management practices in the
city

Action Plan prepared and submitted under 15th FC 
Grant 

10. What separate provisions are made for :
Dairy related activities:
Slaughter houses waste:

C&D waste (construction debris): 5 TPD

Yes 
Yes, Carcass utilization plant is under Constriction   
Yes, Construction and Demolition Waste (C&D) 
Plant of 5 TPD is operational. C&D Waste 
process Plant of 150 TPD is under process 
(agreement done). 

11. Details of Post Closure Plan At existing landfill site, bio-mining of legacy 
waste (9.40 Lacs MT) has been completed and 37 
Acres of land has been re-claimed.  

12. How many slums are identified and whether these are
provided with Solid Waste Management
facilities

217 Slums identified in Agra. All are provided 
with Solid Waste Management Facilities. 

13. Give details of:
Local body's own manpower deployed for collection
including street sweeping, secondary Storage,
transportation, processing and disposal of Waste

Man power of Agra Nagar Nigam- 4663 

14. Give details of: 
Contractor, concessionaire's manpower deployed for 
collection including street sweeping, secondary 
Storage, transportation, processing and disposal of 

Total 1018 
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waste 
15. Mention briefly, the difficulties being experienced by

the local body in complying with provisions of these
rules

 land constraints for decentralization
process

 Untrained  manpower
 Lack of awareness among citizen  for

Segregation of waste
16. Mentions briefly, if any innovative idea is implemented 

to tackle the problem related to solid waste, which 
could be replicated by other local bodies

--

Environment Engineer 
Nagar Nigam Agra 

Date : 02/01/2024 
Place : Agra 
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No. of 
Days

Average 
Waste 
intake 
(TPD)

Total 
waste 
(MT)

No. of Days 
(considering 
Rainy days)

Fresh waste 
processing 

TPD

Total 
waste 
(MT)

A B C D E F G H I J K L M=854784+J+K-L

1 Nov. 2019 to 31 Oct 2020 365 712 259880 350 300 105000 154880 154880 130000 800000 1758000 26784
1 Nov. 2020 to 31 Oct 2021 365 712 259880 350 300 105000 154880 309760
1 Nov. 2021 to 31 Dec. 2022 426 952 405552 406 300 121800 283752 593512
1 Jan. 2023 to 31 Mar 2023 90 952 85680 88 300 26400 59280 652792
1 Apr 2023 to 31 Mar 2024 365 952 347480 350 500 175000 172480 825272
1 Apr 2024 to 31 Jan 2025 306 952 291312 295 1000 261800 29512 854784

Total accumulated 
legacy waste as on 

31.01.2025 (In 
Tons)

AGRA NAGAR NIGAM
LEGACY WASTE PROCESSING

Duration Quantity of waste Intake at Quantity of waste proccessed (TPD) Quantity of 
waste left 

unprocessed 
Tons

Commulative 
Quantity of 
legacy waste 

being 
accumulated 

 waste 
lying 

untreated 
in Sanitary 

Landfill 

Old 
Legacy 
waste 

(In Tons)

Waste 
processed
(in MT)

37

ANNEXURE R-5
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Aditya Tainguriya <aditya.angpartners@gmail.com>

Service : Rejoinder Affidavit on b/o Applicant to the Reply filed by R-5, UPPCB in the OA No.
664/2024 titled as "Dr. Sharad Gupta vs. MOEF & CC & Ors"
1 message

Aditya Tainguriya <aditya.angpartners@gmail.com> Wed, Apr 23, 2025 at 5:22 PM
To: adityavaibhavsingh@protonmail.com, ms@uppcb.in
Cc: Anshul Gupta <angpartnerslawyers@gmail.com>

Dear Sir/Madam, 

Please find attached the Rejoinder affidavit on behalf of Applicant to the Reply filed by Respondent No. 5, UPPCB  in the above
mentioned matter. 

Regards
Aditya Tainguriya 
Associate
ANG Partners (Advocates & Solicitors)
C-38, LGF, Panchsheel Enclave,
New Delhi- 110017
+91-9205089671 (O)

Rejoinder to R-5 UPPCB Reply in OA 664 of 2024.pdf
6413K
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